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IN THE mGN CEN1'Rl1L ADMINISTR.;TIVE TRIBUN,\L 

J.~IPUR BEtJCH, JAIPUR. 

Miscellaneous Petition No • _ __.l;_~/1994. 
IN 

Orig·inal Applic'1tion No.698/92 • 

N.B. Khandelwal. • •• .l\ppl icant, 

Versus. 

Union of India and others. 

. . . Respondents • 

- - - - - - - - - -
s.No. Particulars, No .of pages. 

1. Misc,c,ll·aneous Petition. 
for condonation of delay infiling 
the reply. 66 to 70 

2. Affidavit. 71 to 72 

------- - - - - - - - - - -
Jaipur. 

Dated: 4.1.94. Standing Counsel. 


